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Dockyard, have been brought under 
the purview of the productivity link-
ed bonus scheme and paid 15 days 
wages On an ad-hoc hasis for the year 
1979-80 so far. 

(b) No, Sir. 

( c) Only those ministerial 8taff 
who are employed in establishments 
brought specifically under the pur-
view of the productivity linked bonus 
scheme are being considered for 
grant of bonus. 

(d) Does not arise. 

Reservations of posts fOr SC/ST in 
Central Government Establisbments 

in Maharashtra 

4063. SMT. DSHA PRAKASH 
CHADDHART: Will the Minister of 
HOME AFFAIRS be pleased to state: 

(a) the number o.f Po.sts reserved 
for Scheduled Castes, Scheduled 
Tribes and other backward com-
munities in Central Government 
establishments in Maharashtra, r arti-
cularly in the district Of Amaravati; 

(b) whether those posts have been 
filled up during the. _ last two years 
or whether any of them remained 
unfilled; 

(c) whether any of the posts meant 
for reserved candidates have been 
filled up by candidates of the general 
category; and 

(d) if so, the reasons thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFARS 
(SHRI YOGENDRA MAKWANA) : 
(a) to (d). Reservation for Scheduled 
~ast s jScheduled Tribes are provided 
l~ vacancies occurring from time to 
tIme and not in posts. At present, 
there ~s no reservation for backward 
communities other than Scheduled 
Castes/Seheduled Tribes in Central 
Government services. The statewise 
and districtwise statistics regarc:J.ing 
reservations in Central Government 
establishments is not maintainer! by 
the Government. 

Number of policemen required to 
control crime in states 

5064. SHRI ZAINUL BASHEER: 
Witl the Minister of HOME AFFAIRS 
be pleased to. state: 

(a) the number of policemen on 
per thousand persons in each State 
and Union Territory, separately; 

(b) the number required for the 
eff.ective control of crime; and 

(c) the action Government contem-
plate to. take to improve the situa-
tion? 

THE MINISTER Of STATE IN T.ME 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): (a) 
and (b). A statement giving the in-
fonnation receIved, so far, from the 
Government of  Punjaib and UTs of 
Andarnan and Nicobar Islands, Chan-
digarh, Dadra and Nagar Haveli, 
Delhi, Lakshadweep and Pondlcherry 
is attached. Information in respect of 
other State Governments/Union Ter-
ritories is being collected and will be 
laid on the Table of the House as 
sm:m as received. 

(c) Law and Order is. a State sub-
j ect and as such, it is for them to 
recruit such number' of policemen as 
may be considered necessary. How-
ever, the Seventh Finance Commission 
have recommended a total outlay of 
Rs. 168.73 crores for the Dpgradation 
of standards of Police Administration 
during the yea 1979-84 in nine 
States which were backward in the 
matter of Police Administration. One 
of the 'items on which this outlays 
can be utilised Iby the State Govern-
ments is to increase the strength of 
police. Funds are being released to 
t e ~ State Governments on year to. 
yea basis. 

As regards Union Territories, the 
proposals received from them to 
strengthen police force are under 
examination. 




